
BEFORE THE HON’BLE NATIONAL GREEN 
TRIBUNAL, PRINCIPAL BENCH, DELHI 

 
                 O.A. No. 723/2024 

IN THE MATTER OF: 

News Item titled “खनन मािफया ने खोखला कर िदया इंदौरा” 

appearing in divyahimachal.com dated 13.05.2024.       
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Respondent No. 1 

Dated:  02.01.2026 
Place: Dharamshala 

Through Counsel  
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